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(b) if so, the amount of commission

that has 'been paid to any party on
this contract: and

(C) whether income-tax was deduc-
ted on payment of such commission?

THE MINISTER OF STEEL AND
MINES SHRI BIJU PATNAIK): (a)
SAIL International Limited entered
into a contract in March 78 to sell
60,000 tonnes of steel billets to an
Iranian party.

(b) No commission has been paid.
to arty party for this contract nOr is
it payable.

(c) Does not arise.
(Interruptions)

MR. SPEAKER: I have given de-
finite orders .

I (Interruptions)

MR. SPEAKER: If no reasons are
givevn, give me an appeal. I will pass
orders 'Onthe matter.

• •• (In.erruptions)

MR. SPEAKER: Do not record. Q.
447A.

SRRI K. MALLANNA: I withdraw
from the Question Hour during the
Session.

At the stage Shri K. Mallanna left
the House.

JOINT VENTURE PROJECTS

*447A. SH'RI JAN~HANA POO-
JARY: Will the Minister to EXTER-
NAL AFFAIRS be pleased to state:

~
~
E

(a) whether
ladia's aid for
tures project
East Asia; and

U.S.S.R. has sought
setting up joint ven-
in South and South

(b) if so, the reaction J)f the Gov-
ernment, and the details in this re-
gard?

4

THE MINISTER OF EXTERNAL
AFFAIRS SHRI ATAL BIHAR!
VAJPAYEE): (a) and (b). A prelimi-
nary understanding has been reached
between India and the USSR that the
two countries may have joint partici-
pation in the designing, construction
and commissioning of industrial and
other projects in third countries on
the basis of mutual benefit and equit-
able terms and conditions. Such par-
ticipation is envisaged in the fields of
mining, metallurgy, machine building,
oil exploration, production and refin-
ing cement, light industries, paper~ "
and pulp and pharmaceutical indus-
tries, irrigation, civil engineering, ;;
consultancy etc. It is expected that
discussion in regard to India and So-
viet Union cooperating in countries in
South and South East Asian region.
for specifc projects would take place
in due course.

~

SHRI JANARDHANA POOJARY:
Soviet assistance has been integrated
with India's development and India
is one of the major beneficiaries of
the Soviet assistance because it is the
first country to offer assistance on
most favourable terms. Has the Indian
joint venture abroad shown encoura-
ging performance in retation to the
twin policy objective of extending
help to developing countries and creat-
ing opportunities for export of capital
goods, technology and know how? If
so, the details thereof.

.~

-
AN. HON. MEMBER: Which is this

question?

MR. SPEAKER: Supplementary list
has been given. You have been busy
in drafting Privilege Motion.

SHRI ATAL BIHAR! VAJPAYEE::
I could not follow his question.

MR. SPEAKER: Instead of reading
the question, put it in your own
words. That will be easy.

~

SHRI JANARDHANA .POOJARY;
Has the Indian joint venture abroad

***Not recorded



+

...•....

---

Oral Answers AGRAHAYANA 30, 1900 (SAKA)

/

:.,1 "."

shown encouraging performance in
relation to the twin policy objective
'of extending help to developing coun-
tries and creating opportunities for
export of capital goods, technology
and know-how? If so, the details
thereof.

SHRI ATAL BIHARI VAJPAYEE:
Discussions in between India and So-
viet Russia about joint venture have
taken place recently. Certain projects
are under discussion which will be

_ started in Iran, Nigeria and Algeria.

We are finalising proposals in re-
:gard to supply of some material and
equipment for these projects which
have been undertaken by the Soviet
'Union In any joint collaboration the
objective mentioned by the hon. Mem-
ber, will be kept in mind.

SHRI JANARDHANA POOJARY:
What is the policy of the Govertnent
-so far as joint ventures are concerned?
Is it for exploitation? If not, what
gulidelines have been given by the
·G<Jvernmentof India in order to pre-
vent this exploitation?

-. SHRI ATAL BiHARI VAJPAYEE:
joint ventures are undertaken with
the consent of the beneficiary coun-
try, the country which would like to
be benefited. So, there ill no question
.f exploitation. There is the question
d assisting the developing country.
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